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Industries taken out of purview of MRTP
Act/FERA

921 SHRI CHATURANAN MISHRA :
SHRI N. E. BALARAM

Will the Mimster of INDUSTRY
pleased to state :

(a) whether 1t 15 a fact that 52 more |

gioups of industries have becn taken out
of the purviev of the Monopolies and
Retrictive Trade Piactices  Act/Foreign
Exchange Regulation Act;

(b) 1t so. what are the groups which
stilt semain under the purview of these
acts.

{c) whether this has been done on
ceitain conditions,

td) f so, what are those conditions.
and ‘

(e) whethet any company has been
found to have violated these conditions;
if so, the detals theieof and the action
taken, if any, against such companies ?

THE MINISTER OF STATE IN THE

DEPARTMENT OF IN DUSTRIAL
DEVELOPMENT 1IN THE MINISTRY
OFF INDUSTRY (SHRI M. ARUNA-
CHALANM) (a) to (d) By a Noufica-

tion No S O0.65(E) dated 21-2-1986, copy
of which was placed on the Table of the
House on 28-2-1986, Gowvernment have
undei the provisions of Section 22A of the
MRTP Act. 1969, exempted 52 industries
for which MRTP companies would not
have to seek Government approval under
sections 21 o1 22 of the said Act The
conditions under which such exemption 1s
available are spelt out i the swmid Noti-
fication.

FERA companies, however, have to
chtamn clearance under the FERA 1n res-
pect of these groups of industries

(e) No such case has come 1o the
notice of the Goveinment. In uny case,
esemption s avatlable to MRTP com-
panies only on fulfilment of the conditions
specified 1n this behalf
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New Regions for Oil and Natural Gas
Production

| 922 SHRI AJIT P K. JOGI: Will the
Mimister of PETROLEUM AND NATU-
RAL GAS be pleased to state :

(a) whether any new regions having the
gas’ have
been identified 1n the country recently;

(b) if so. what ale the details thereof;
and

i

\ (¢) by when the countiy 1s lkely to

become self-sufficient in the production of
oil and natural gas?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI BRAHM DUTT) :
{a) and (b) Yes Su  Dunng Apul-Octo-
ber, Soil and gas have been discoveied in
| the following regions :

» Staie/Region W¥A()}I/Gas
Onland
Agsam Borhil Ol
Dirnt . Ol
Hapiun Ol
Arunachal
Pradesn Kumonu Ol & Gas
Khatcang  Otl
Triputa Agartala Gas
Doam:
Tamilnadu Bhavnagn Ol & Gas
Dffsho.e
Western Offvhore B-132 Oit & Ga-
B-30 Ol & Gas
B-134 Ol & Gas
C-?Z Gds
C-24 Gas
Eastern Offshore  GS-{6-2

Ml & Gos

(¢) At piesent, requirement of gas is
being met, as exploration for hydiocarbons
1> highly ptobablistic in nature it is not
possible to indicate with any degree of
certainity as to when self-sufiiciency n
production of o1l will be achieved,

Applications for allotment of Agencies
for Petrol Pump, LPG and Petroleum
‘ Product

I

i 923. SHRT RAMSINGHBHAI PATA-
|LIYABHAI RATHVAKOLL. Will the
Minister of PETROLEUM AND NATU-
t RAL GAS be pleased to state :

., (a) whether 1t 15 a fact that a number
. of applications for allotment . of Petroi
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Pumps, Gas agencres and petsoleum pro-
Jucts have been teceived from vartous dis-
tricts of Guyarat during the perod from
Isf Januamy, 1985 to 31w October, 1987,
and

(b) 1f so, what we the details theteof
and the action taken theieon?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI BRAHM DUTT) :
ta) and (b) In view of the fact that over
160 locauons for various dealeiships /dis-

tributoiships wete advertised duiing  the
pertod January [, 1985 to Oclober 31,
1987 in Gujarat by the oil mdustry and
several applications are usually received

against each advertisement, the effoit in-
volved 1 compilation of the information
and indicating the action taken in respect
of each application would not be com-
menswmate with the puipose sought to be
seived.

Complaints against Gas Agcencies  efc.

924 SHRI RAMSINGHBHAI PATA-
LIYABHAlI RATHVAKOILI Wil the
Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state .

(a) Whether a number of complaints
have been received from consumers and
others in Delhi and Gujarat, agamnst gas
agencies, petiol pump dealeis and dealers
of petroleum pioducts for mal-practices,
coriuption, rude behaviour and shoit sup-

ply of LPG duiing the perrod fiom 1st
January, (987 to 3lst October, 1987;
(b) If so, what aie the details thereof

and the action taken on each such com-
plaint; and

(e) How many persons have been piant-
ed agencies, for gas, petrol pumps and
petroleum products during the period fiom
ist January, 1987 to 31st October, 1987 7

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI BRAHM DUTT) :
(a) and (b) Yes, Sir. A tolal of appio-
xtmately 170 complaints relating to Guja-
rat and 2940 ielating to Delhi weie teceiv-
ed by the Ol Companies dwing this
period. The complaints mainly relate to

[RAJYA SABHA]
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| delayed refill supplies, farcible sale of hot-
. plates, tude behaviour by the staH, under-

weight cylinders. overcharging and  shoit
supplies  Complaints 1eceived aganst dis-
tributois/dealers by the Qil Compames are
inveshigated wheiever necessay, and appro-
ptiate action (ranging fiom warmng letteis
10 teiounation of distnbutorships/dealer-
shipsj is taken tn accordance with  the
Miuiketing Discipline Guidehnes,

(¢} The number of persons who were
granted dealesships of Retail outletn/SKO-

LDO/LPG  Distnibutorships  duting  the
peitod from t-1-87 to  31-10-87 aje as
follows .
N  Dehi  Gujarat
() LPG Ditri-
butorships 8 2
(2) Retail
outlets — 10
(3) SKO/LDO
dealerships 1 4
Qil and Gas found in Gujarat

925 SHRI RAMSINGHBHAI PATA-
LIYABHAI RATHVAKOLL. Wil the
Mimster of PETROLEUM AND NATU-
RAL GAS be pleased to state :

(a) whether it 1s a fact that oil and
natural gas have been found tn some pails
of Gujmat during the period fiom lIst
January, 1987 to 31st October, 1987;

(b) if so, what e the detwls thereof;

(¢) how much of ol and gas is expected
therefrom, and

(d) how much amount has been spent
s0 far and what further amount 15 lkely
to be spent on such dnlling and explora-
uon ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI BRAHM DUTT) :
(a) and (b) Oil was discoveied 1n South
Mulpur in Gujarat during Maich, 1987,
During 1itial testing the well floned o1l
at the rate of 15 M' per day thiough 10
mm bean.

(c) The area is still under exploration
and the total quantity of oil und gas ex-
pected will be known only after the deli-
neation of the field. However, the well has



